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E-AUCTION
SALE NOTICE

Circle Office : Purba Medinipur, Padumbasan, P.O. - Tamluk, Dist - Purba Medinipur, Pin - 721 636
Mobile No. : 98917 08854 / 75958 91155, e-mail : cs8300@pnb.co.in

Annexurs - B
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

SCHEDULE OF THE SECURED ASSETS

E-auction sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Enterest Act, 2002 read with provision
to Rule BIE] & 9(1) of the Security Interast [Enforcement) Rulas, 2002
Motz is heraby given o the Publicin penaral and in particular b the Barrower {5] and Guarardor (3] thal the balow described immevabde property marigaged / charged i the Secured Creditor, the
constrscive | phiysical | symbolic possassion of which has been taken by the Authpdzed Officer of tha Bank / Secured credilor, will ba sald an “As ks whare is°, “As is What is” and “Whatever thera
15" amthe dabe as mandioned n-the bl hersin Below, for recoveny of s dues dug & the Bank' Secured Cradkar Triom the respactive Bomowans) and Guaraniorsis), The reseres prce and the sames]
maney deposd will be &5 menfioned Incthe tabde below against the respective properties.

1. Mame of the Branch Description of the immovable Properties A) Ot, ol Demand Notice Ufs. | A} Resarve Price Date / Time
Mo, TR Mortgaged / Owner's Name 1312 of SARFAESI Act, 2002 e r— of
H"“"”:;::: “““':'1’: [Mortgagers of Property (ies)] 8] Dulstanding Amaunt :I Z:':'I E-auclion
ame ess ol ine = 1l Increase Details of the
C) Possession Date Uis, 13{4)
Borrower [ Guarantors Account of Sarlesi Acl 2002 Amount Em:mh::ﬁ
W
0} Nature of Possession Eeélmd
Symbolic / Physical / Credilors
Conslruclive
1. | a) B0, ; Monakur Bazar (206600) Equitable Morigage covering all that part and | A) 02422018 &) R, 11,70,000,00 16.09.2025
parces of he immpvatle properties consisting of _— From
Mir. Debasis Maity {Borrower), Sia. Niranjan Maity land and buiding situsted at Mouza - Burad, [ B) Rs. 7,45,133.00 Bj Rs. 1,17,000.00 11.30 AM.
PO, - Burarihal, £5, - Kolaghat, Distict : Purba Medinipur A% .- Kolaghat, Dt - Purba Medinipur, JL Mo, | (Rupees Seven Lakhs ForyFve | to
Pin ; 721 137 (W) 20, Khaitan Mo, LR 244, Piot Mo. RS & LR-1g7 | Theusand One Hundred Ninely | ¢y Rs, 10,000.00 330 PM.
£192, Area 3.25 Decimal (Bastu), standing in Thrae oaly) and further interest L
Mrs. Manasi Maity [Co-borrower), Wio. Dabasis Masty the name of Manasi Maity, Wio. Debasi Maky | S0 Het known to
Mir. Ashish Maity (Guarantor), Sio. Niranjan Maity ke Oead Mo, 1366 & 1367 Dated 23022015 Cj 72022001 Bank
Both are at : PO, - Buranhad, P.5. | Kofaghal, Dislricl
Purba Medmipur, Pin - 721137 (WB.) D) Symbalic Possession

frams pretal Miips:ibaankned.com

10,

ang avaita bl on the efuction portal,

1.
13

14,
15,

1
.
18

14,
aMcial s per e delails provda,
20,

-: TERMS AND CORDITIONS OF E-AUCTHON SALE -

The zale shell ba subjact 1 the Tarms & Candilians prescribed in the Secunty Intarest (Enforcement) Rules 2002 and 4o the following further conditions :

1. The auchon sale wil be “online through e-auction’ portal kittps:itbaanknet com

2. Theinfandng Buddees | Purchasers ars reguested to register on partal (hitpe:beanknet com) using thelr mabile ramiber and emal-id. Futhear, they ana regueskad bo eplaad requsite KYC totumeands.
e e KYG dacuments are varliad by a-auction service provider [may take 2 woeking days), e intendng Bidders ¢ Purchasess has lo lranster the EMD ameount using online mode in s Global
ERAT Wallet by 2 working days), the miendirg Biddars | Purchasars has to trensfer the EMD emound using online madsa in his Global EMD Welled by 15.09. 2025 bafore the e-Austion Date end lima
in the partal, The registration, verification of KYC Documents and transfer of EMD In waket must be completed wed in advance, befors auction

3. Eamest Meney Deposit {(EMD) amount a5 mentioned abaove shall be pak anline through 3 mode e, NEFT CashiTransdar (Afer generaton of Chalan from (hitps:baanknet.com] in bidders Global
END Waled. NEFT fransfer can ba done from any Schaduied Commancial Bank Branch. Paymant af EMD by any cifher mode such as Cheques will nok ba sccaplsd. Badders, not dapositing the raguired
ERD online, will not be alkowed 1o participate in the e-auction, The Eamest Money DeposSad shal rot bear any nteress,

4. Platiarm (https: Veaznknet.cam) for e-aucton will bz provided by e-Auctian service provider Mis, PSB Alllance having s Reglstered Offlce at Unit 1, 2rd Floor, VI05 Commercial Tower, Near
Wadata Truck Terminal, Wadata East, Mumbsai - 400 037 (Contact Phone & Toll Numbers +451-82912 20220), The niending Bilders | Purchasers ane requred [0 parficoate i he e-Auctan procass
at e-fuchon Sarvice Providar’s websile hitps-ibaanknet.com. This Sardce Provider will also gravide online demansirationfreining on e-suction on the porial

5. Thezals Mofica containing the General Terms gnd Condifions of Saks is available! published in the following websites! web page poral ; (i) https:baanknet cam (i) was_pnbindiz.in.
6. The mlendng participants of e-gucticn may download frea of cost, copias of the Seha Nooce, terms & Cond®ions of e-Auctian, Help Manus! an operatonal part of e-suction refaled to this e-Auchion

1. After fmalization of e-Auction by the Authorized Ofcer, Orly successiul bicdaer wil be indormed by cur abave relerned servics promder heough SMS./ smal,
100 maksle ool emad Sdckess Jiven by them | ragistenad wilk the seevice provider)

Thie setured assal wil not be sold bow e resende pnce,

Thiy succasshl bickder shall have 10 dapasi 25% (Twenly Fiva percenl) of She bed amounl, less EMD ameund depasitéd, on Bre same day or nal taler than e nexl working day ang [he remaiming
amaunt shak be paid within 15 days from the date of auchon i the form of Banker's Chequel Demand draft issued by a Schedulad Commercial Bank drawn in Fevar of “The Authorized Officer,
Punjab Matlonal Bank™. Az, (Name of fe account) Payabie al in case of falure [0 deposithe amounts a5 sbove winin e shipulated Gme, the amounl deposted by Successhil bidder wil be forlgiled
§o i benk and Aulbarized Officar shall hawve the liberty fo conduct a fresh-auction'sale of the praparty and the defauiing biddar shail nol hawe any claim over the Torfedad amaunt and tha properdy.
Paymentof sale considaralion by tha successhul bidder fo the bank will be subject 1o TDS umder Section 184-18 of loome Tax At 1961 and TOS is 1o ba mada by the successtl badder onfy at the
fime of dencsit of remaining 75% of e bid amaent' &l depesit of BID amount
The Authorized Officer resesves the sight b acceptany o retect 8l beks, 1 nal found scceptable ar to postponeicancetiadiurmidisoonsnue of vary the ferns of the auction &l any ime without assgning
any reason whalscevar and his deckion in this regard shall be ina,

The zaky ceetificals shall ba issued in the favor of successhul bidder on dapasil of Tull bd amount a5 per tha provisaons of the acl.
The praperias are beng sold on “AS 15 ' WHERE 15 BASES™. “AS 15 WHAT |5 BASIS™ and "WHATEVER THERE I3 BASIS

The parlicular: af Secured Assals spacilied in the Schadula harein abave hava been staled 1 the bestof tha informalion of ha-Authorized Cfcar, but tha Aulhorized Cificar shall nod ba answarabla
for any emor, misstalement of cmissian in b praclamation

i ahal b the responsibilty of the bidders to inapect and salishy themsalves about the asset and spacification before submiting the bed, The bidder inspact the prapsrty in consuitation with the daaling

A statulery dueslalbandan charges other dues ncuding regestnation chargas, Slamp duly, Bwes ale, shall haw kba bame by purchasa

21, T Aulhonzed CHficer or the bark shall ot be rsponsiahe or any charge, koo, ancumbrancss, of any olber dues b Ihe Government o anyane ese in respact of properties [E-Actioned) ot known
to fhe benk. Tha Imending Bidder is advisad o mesa their own independent inguirias regarding the encumbsances an the propery including stabutony lisbiities, armears of property tax, etacincty duss

7. The inlendng Biloers | Purchasers ane requested [0 regeier on porlal Mipsibaanknet.com) using ther mobile number and erailid. Further, ey will upload the requiste KY G documents. Oncs
the KXY documents ara wanfied by a-awchion service providger (may teka 2 woeking dalys); the inkanding Bidders | Purchesars has to transfer the EMD amount using online mads in his Shobal EMD
wikel, Cnly afier having sufficient EMD in his waled, the interest bidder will be able 16 bid on the disle of e-atction

8. Bidders Global Wallet should have suffcient balgnce (>=EMD amount) at e time of bidding

8. Durng the e-auction bidders wil be allowed 1o offier higher bad in Infer-5e bidding ower and abowve the last bid quated and the minimum increase In e bid amount must be a5 mentiened above in
respeciva sanals ba the st highar bed of the biddars, Tan minubes liméa will ba allowad o bidders o quode successive higher Bid and if no higher bid iz affanad by any bidder alter the expiry of Ten
rminuies 1o fhe fast highest bid, the e-aucton shall be clased,

Il ig the responsbiity of intending Bidders]s) to properly raed the sake Motice, Terms & Condiions of e-guction, halp Menual on operaticesl part of e-suction and faliow them siicly,
{1y I zase-of any difficulty o nesd of assistanca before o during e-Auction process may cordact aushonzed representatve of our e-guction Senice Provider (https:'baanknet.cam), Detalks of which

Al

22, The bicder shouid ersume praper inbamet conneciivity, power back-upele, The Bank shall rot be ble for any disnuption due b interet falure, pover Talline or technical reasons or easansicontingencias
affecting the e-asuctions.

23, Il is open to the Bank fo appednt & representafive and make =salf bid and participate in the auction. For datailad tarm ard conditions of he sale. pleaza rafar hitps:iibaanknet.com

24, The £ala shall be subjscl to the Terms & candilians prescribed in e Secunty Inbarasl{Erforcement) Rulas 2002 and 1o the ollowing furthar conditions.

25, The particidars of sacured Assels spacified in the Schadula herein above have bean slated fo the bast of the information of the fathorirad Officer, but the Authorized Oficar shal nod be angwarabla
for any evor, migstalements or omssion inthis progamation

26, Tha saie wil be dong by tha unceesigned through e-auction patfornt & the Websile itps:ibaankmet com on 16.09.2025 &11,30 .M. 81l 3.30 PM.

27, The padicifans of Secured Assats specified in the Schedule harinabove have been statad fothe beat of the infarmation of the Authonsed Cfficer, Bl fhe Suthortsed Officer shiall not be answerable
Yo any errar, misstalemenl oramessicon in this prodamalion,

28, For dedailad term and condfons of th sk, plasss reler hitps:Thaanknet.com & www pnbindiain

Diate : 26.08.2025 Sd!- Bhriniwas Yadav, Authorized Officer

Place : Tamiuk Punjab National Bank

EAST COAST RAILWAY

File Mo, DRMW/Engg/KUR/25-26/
E-Tender/60, Di. 20,08.2025
{1} Tender Mo. &-Tendar-CENTKUR-
213-2025, Dtd.: 09.08.2025
sl ALL REPAIRS &
MAINTEMAMCE OF PWAY ZOMWAL
WORKS FOR A PERIOD UPTO
02026 FROM KM. 418366 TO 42200
OM MAIN LINE BETWEEN CUTTACHK-
EHUBANESWAR NEW, KM. 420,716 TD
427 103 BETWEEN MACHAPUR-
RADHAKISHOREPUR AMD KM,
424,273 TO 450,00 BETWEEN
R&AJATHEARH-BEHUBANESWAR HEW
STATION UNMDER THE JURISDICTION
OF SENIOR SECTION EMNGINEER
(FWAY) | BARANG OF KHURDA ROAD
DIVISION.
Approx. Cost of the Work
Lakh, EMD ; 7 2,25 B00/-
{2) Tender Mo, e-Tender-CENTKUR-
214-2025, Did.: 09.08.2025

g ¥ 17148

EENlsl e ALL REPAIRS &
MAINTENANCE OF PWAY ZOMAL

WORKS FOR A PERIOD UPTO
02026 FROM KM. 421950 TO
450.201 ON MAIN LINE BETWEEN
BARANG - KHURDA ROAD UNDER
THE JURISDICTION OF SENIOR
SECTION ENGINEER (P.WAY}/
BHUBANESWAR OF KHURDA ROAD
DIVISION.

17681

Approx. Cost of the Work ¥

Lakh, EMD : ¥ 2,38, 400/-

(3] Tender Mo, etenderhghur-170-2025
Did.: 11.08.2025

sl Il FROPOSED

CONSTRUCTION OF DOG KENNEL AT
PURIWITH ALL FACILITIES.

Approx. Cost of the Work

£ 10024

Completion Perlod : 12 (Twelve) Months
{for Sl No. 1 & 2) and & (Six) Months (for
5l. No. 3),

Tender Closing Date and Time LIS E]
Hrs, of 03,09, 2025 (for all the Tenders),

Mo manual offers sent by Post [ Courles!
Fax or in parson shall be accepled against
such e-tenders even if these are submitbed
on firm's ketter head and received in tme,
Al suich manual offers shall be considered
imvalid and shall be reected summarily
withowut any conslderation
Compiete Information inchuding e-1lender
documents of the above e-Tander ‘i3
dvailable in websie | www.lreps.gov.in
[Mote : The prospocive lenderers ar
advised to revisit the website 10 [Ten}
ﬁg bedore the dale of dosing of tender 1o
any changes / comgenas issued for
this tender. The tamderess/bidders musl
hewve Clazs-1l Digital Signaturs Certificate
and must be registered on IREPS Portad,
Cnly  registered tenderer’ bidder can
prarticapate an B‘IEr'I':'lﬂﬂﬂ-;;l.
Bivisional Rallway Manager (Enag) /

PR-511/0/25-26 | Khurda Road

PUBLIC NOTICE

Wle owoulkd like B0 Inform 1o (he Qeneral
public that the Orginal Cerificata of
Registration issued by Ressrve Bank of
india, bBearing Mo, B-05.06716 to the
company, Mis, SATYATEJ VYAPAAR
PYT. LTD.. a Mon-Banking Financial
Company has bean kst The orginal
cerificate may be returmed to the company
address mentioned below, if found by
ampane and e public s warn agains
misulilisation «of the abowva original
cartificate by unscrnepulowus alemsantis.
For SATYATES VYAFAAR PVT. LTD.
Aloka House, 138 Floor, 68, Bentinck
Strest, Holkata - FOG001
S
Lirecior

Date: 3508 2025
Place! Kolkata

Bank of Maharashtra
Zong! Offics Kosiala
McLeod House, 3, N.S. Fioad, Kolkata - 00001
Email : dem&olkata@mahabank.co.in

& aTe OETITe

e

Bank of Maharashtra

o allan g do

legal cali@mahabank.co.in, recovery_cal@mahabank.coin

Sale Nofice for
Sale of Immovable

Properties
(Appendix - IV-A)

Auchon Saia Molice or Sake of Immaovable Assats Under e Securization and Reconslruction of Foancial Assets and Enforcament of Securty

Infemast Act, 2002 read with proviso bz Rule 3 (6) of fhe Secury Interast (Enforcemant) Rules, 2002

Maofioe &= hereby given to the pubdic i general andin particular 1o the Bormowen's and Guaranton's thad the below descrived immovable propertes
martganed/changad o the Bank of Maharashira, (he possession of which have bean {aken by the Authonsed Officer of Bank of Manarashira,

will be 5ok on “As is where is”, "As i what is” and "Whatever there is” on 08.10.2025, for recavery of the balance due fo the Bank of
bhaharazhira from the Borower (2} and Guarankon's) as mentioned In e fable. Details of the Borrower's and Guaranioe's; amount due Short

dascnplan of the immovabla property and encumbrances known lhefean, possession bype, rasare pnca and (he eameasi money deposil ana

alsa qiven &5 undar:

Sl.|  Mame of Borrower and

Amount Due

Wo.| Guarantor known encumbrances

Rs. 4.40,00780/-]

|
Short description of the immovable property with I:ul:

g

Risarve Pric
Earmast Monay Depasit

section of www,evoting.nsdl.com or call on toll free no.; 1600 1020 990 and 1600 22 44 30
or send a request o Amit Vishal &l svolting@nsdl.con

EUPHORIA INFOTECH (INDIA) LIMITED
Repgistered Office: Bengal Eco Infelligent Pas, Building EM-3 Sector V|
Salt Lake City, Kolkata — 700081
CIN; LRZ200WB2001PLCOA3236
Phona: +81 9EIE1TTTES. E-mall: csf@auphaniainfolach.com;
Wabsita-hitps:www euphoriainiotech.com
NOTICE TO THE MEMBERS OF 25" ANNUAL GENERAL MEETING
Notica is hereby given that the 25 Annual General Meeting {AGM) of the Cormpany will be
held on Teesday, Sepiember 16, 2025, at 12200 p.m. through Video Conferencing (VG)
Cher Audio Video Means (0AYM] to ranzact the businesses as sef forh in the Motice of
AGM dated August 20, 2025,
Electronic dispalch of the Annual Repord, 2025, along with the AGM Notice have been
completed an August 25, 2025, The Notice of AGM is also available on the websile of the
BSE Limited (at waww bsemdia.com), Mofice is further given that the Company is proveding
edactronic voling facility to the members 1o exercise their voles on all the resolutions set
forth in the Motice of AGM, The company has engaged NEDL for providing e-voling facility.
The nofice of the 25" AGM fogether with the Annual Audited Financial Statements,
Reporiz of the Auditors and Board of Direciors for the financial year ended March 31, 2025
{together refemed &5 Annual Report) is sent only by email to 21 those Members whose
email addresses ara ragistenad with the Company or Depository Parbcipants (DF), as the
case may be. However, Members mcluding Members who have not registered their E-mail
addressas with the Company/DP can dewnioad the AGM Notice and Annual Report fram
the Company's wabsite 1.a_ hiips:\/www.euphonainfobech com and may also be avalable
an the website of the BSE Limided {at weaw bseindia. com)
The Members whose E-mail address is nol registered with the Company/DF, are requéned
1o write us at ca@euphorizinfodech.com for regizirabion of E-mail address and fo recejve
AGM Notice, Anmaal Beportand e-voling user |D-and password by E-mail. For deta@ed
procedure for registenng the E-mail address and for recsipt of e-voling user 1D and
password and the manner of vating remotely or e-voting dunng the AGM, the Members are
reguested iorefer the AGM Nolics available on the aforasaid websites,
The Members are requested to refier the AGM nobice, for instructions for attending the
AGM throwgh VC FOAVM. The details of remote e-voling are given below:
{i} The remote a-voting will commence on Saturday, Septamber 13, 2025 from 3.00
a.m. and ends on Monday, September 15, 2025 fill 5.00 p.m. The evoling module
shall be disabled for vobing thereafier, and mo one shall be allowed o vote
elactronically after Seplember 15, 2025 (500 p.m. ).
The voling rights of Members shall be in propartion to their share of the paid-up share
capital of the Company as on the cut-off date | . Tussday, September 9, 2025,
Nobice of AGM has bean sant to all the members whose names appeared in the
Reqister of Members/Benaficial Owners as on August 25, 2025, Any person who
acquires equity sharas of the Company and becomes a Maembar after August 25.
2025, and holdéng shares as on the cid-off date ie; August 25, 2025, may oblain the
Login I0 and Password by sending a request at investori@masseny.com, orcall at Ted; +31
332281139617,
Once & vobe is cast by the Member, he shall not be aliowed to change it subsequently
The facility of castng vobe through e-vating will be made available at the AGM and the
eligible members atlanding the AGM shall be able 1o cast their vole al AGM via e-
woting.
The Mambears who cast their vobe by ramote e-woling may akso attend the AGM but
shall mot be endithed (o casttheir viole again.
In caze of any gueries peraining o e-voting, members may refer to the Freguently Asked
Questions (FAQS) and e-voling user manual for members availabés al the downloads

{w)

()

{wv)
{v)

i)

By Order of the Board of Direciors
For Euphona Infatech (India) Limited

adi-

Privabrata Seal

Place; Kolkata Whiole-ime Diractor
Drate: 25.08. 2025 DIM: 07243685

_ |Mis Binapani Traders Ragisterad Morgage of 28 tha piece and parcel of the|a)
Prop. - Mr. Sourav Gain | [Rs. four crores Fory |Peirol pum fand measunng about 75 Sataks (Decimallip) Rs. 3,80,38,0000-
Mrs. Sabita Gain jakhs saven Hundrad |2t Mouza - Kabilpur, JL Mo. - 335, P53, - Debra. Dlst. < 1pe. Threa crores Eighty
7 2 .| Paschim Medmipur under folikawing Dag Mo, B
Br, Mangger Eighty only) plus Lakh Thirty Mine
Wr. Pravoen Mahto unapplied futare Dag No. Measurement (in Satak) Thousand any)
Wiohile ; TOD1580134 niersst applicabie rate 105 1 ¢l Rs.38,03,900 /-
wef 05092023 and a7 12 {Rs. Thirty Eight Laith
ofhar chargas m g? Threse Thousand Mina
7 T Hundred onky)
116 d
Tatal & Plots 75 Satak
Registerad Morigage of Hotel Propery measuring &
Salak, along with slructurs (holal buiding) situated at
Mouza - Kabdipur, JL, Ma. - 336, RS, - Debra, Dist. -
Paschim Medinipur adiacent fo petrol pump property
undar Dag Ma.
Dag Mo, Measursment (In Satak)
116 3
113 2
Tokal 5 Satak
2. |Mis Haldia Agro Rs. 2,03,08 448/ |Vacant Non-agriculture fand measuring an area of 82(a] Constructive
Prop. - Shri Patash Makti | [Rs. Two Crore Threa |decimal (0.92 acre) (Dag No. - 3336 - 10 Decimal, Dagit) Rs. 1,21,63,5000-

M. - 3345 - 54 Decmal, Dag o, - 3379 - 23 Decimal)

Shri Palagh Maiti, Prop. of
S e s be the same a litle more or less ogether with a brick

Lakhs Exght Thousand

(Rs. Ona Crare Twenly

Mis Haldia Agro Four Hundred and Biillt Pt 2 hiscl wiit Babsnizad B ok stnasstinng Cine Lakh Sisty Three
Shri Shubhankar Jana Forty Elght Only) PIUS | an aren FE:I:"E ar lass 9060.5 square feet at MI:IuEanE Thiowsand Five Hundred
Br. Manager - Unapplied Interesti | Keshabpur Jalpai, J.L, No. - 133, Khatian No, - 2770,|  Oniy)
Mr. Praveen Mahto applicable rate of ghnp :'k:t !4::;;-"33-3'633343. 33;# u:mr Itazrralgra i p?;ﬂw ) Re. 1216350~
i 1 ' i ancheayat, Vi 0. - Keshabpur Jalpai, Palice ;
T e tston - Nanihadal, D Purta MG P | syt e
- Olk 721624 nhmushnung?dasmllm:nﬂ THE NORTH Pl
81 BXRENSESR) . By lang of Patash Maili; ON THE SOUTH : By ownland;| Tty Uniy)
ON THE EAST : By own land. OM THE WEST : By A.
Chakrabarly land and Gowt, Road
Al that pieces and parcel of the property consisting of
lard measwing & salak silugted &l Mouza - Keshabpur
Jalpal, J.L No. - 133, LR Knatian No, - 2115, R.3. Dag
Mo, - 1575, LA Dag Mo, - 2509 under [tamoga 1l Gram
Fanchayet, Village & P.O. - Keshabpur Jalpai, Palice
Station - Mahéshadal, Distici Purba Medinipur which ig
bounded as follows : On the Morth | Dag Mo. - 3329;
On the South & On the West : Portion of Vender Land;
On the East : Dag No, 1572,
3. |Mis Srijani Enterprise Rs. 41,29 678/ [Allthat piece ard parcel of land admeasuring abaut 01(a) Constructive
Prop. - Mr. Biswaijit Saha [ (Rs. Farly One Lakhs Cl:.'-‘-lf:lah EI?I Ehh!'lltiibai 1?1 Er:uara_ rﬂ:n;ﬂ'.;éh 5ir1|,(glah;1£rieu bl Rs.20,15200-
Twenty Mine T residential building admeasurin 5q.%., Za - i
:r.:ls-w—ajh .E:h: ET:EHET:;T::W:ES Muragacha, P.S.qEI Gingla, Distg- Morth zq-i Parnanas, STy SN
. Manager : ; L. No. - 30, Rz, Su No. - 78, Touzi No, - 2121213, Dag Thowsand Two Hundred
seventy Eight|® . y
Mr. Praveen Mahto b PluE L EI' 4| Na. - 512, RS Khatian No. - 140, LR, Khatian No. - 145, Oniy)
Micbile : 7001580134 y)Plus napplied) o e North : Housa (1 Storied) of Chand Komar Sahalc) Rs. 201,5200

Interest @ appiceble
rate with monihly rest
wel 220482025 2

(Formerly Faiik Ghosh), On the South © & fi. Wide
Comman Passage; On the East @ Housa (1 Stormad) of
Fenubkala Des; On the Weast : 6 i, wide Commaon

(Rs. Two Lakh One
Thousand Five Hundred

Other expenses Passage Twenty Oniy)
4. |Mr, Sk Mohmmad Rs. 35.41,012/-|Alhatpiscas and pancal ofthe property consisbng of land{a)]  Constructive
Hasanuljaman, Mrs. Sabina| (Rs. Thirty Five Lakhs |measuring 3.75 Satak (Decimal) situated at Mouza -|b) Rs. 31,66 400/

Mohanpur, J.L. Mo, - 85, LR Dag Mo, - 146, L.R. Khatian

Yesmin Forty One Thougand ; \ {Rs. Thirty one Lakh Si

Br. Manager - and Twelve Orily) Prus |Mo- - 1660, Block - Diemond Herbour, B3, - Uiamond) gy Tnnnlr:am:l Faur 1
Unagplied Intarest { Harbour, Dist. - Eculhmﬂ-i Parganas. Bounded : On the H 4 On

Mr. Praveen Mahto 3 45% with rmonthty |WOTth 2 Land in Dag No. - 4916; On the South : Land in|  MNGnec Lniy)

Mobile : TO01580134 i ’ £ .01 m'g Dag No, - 147; On the East : Land in Chand Magar|t! Rs. 3,16.6400 (Rs. Threa
rast Wl TLULENEH pin s Dag No. - 333 On the West ; 12 Feel wide Road | Lakh Sixisen Thousand
+ Diher expansiod Six Hundred Forty Only)

5. |Mis, Bardhaman Trading |Rs. 15,05 938/ 4l pece and parcsl of land adm 0.0234 Acres situate(a)l Constructive

Company [Ra. Fifieen Lakhs Five | being and iing 1 Mauza - Burdawan J L No. - 30, R.5(b] Rs. 22,03,200/-

Prap. - Mr. Rakibul Hossain|Thousand  Nine|Kh. Nos. - 2897 & 52:-’5; LR Kh No.-1B458 & 18457, |Rs. Twenty Two Lakh

Mirs. Halima Khatun Hundgred Thirty Eight R_S. Plot Mo, - 5233, 5234 L R, Plot Mo, - 3048, |'I:1F.I|E|||EI Three Thaousand Twa

108/C, Pirsharam Dangapara| Gnly) Blus Unappsed | Firoaharam Rd., Dangapara Ward No. - 19, Helding No.| 1y e iy

heutanganj, Burdwar - T13102| Interest @ appicable |- 10HE under Burdwan Municipality, P.O. - Nulangan;, o) Rs.2.20,320) (Rs Two

P53, & District - Burdwan, Pin - 713102

rate w.el. 14032023
+ Ofher expensas

Br. Manzger
Mr. Arvind Kumar
Maobile : 9955618761

Lakh Twenty Thousand
Thres Hundred Tweanly
Qi)

Far datailed terms and condsions of the sale, please refer to the link "https:www bankofmaharashtra inlAssetsforSale” provided

in the Bank's website and also on portal (https:'baanknet com).

| HIE Feasca® Sawd Liled

| Branch: 2584, A P C Aoad Manisia Onp - Cheyye Cinema, Kollats - TOM0S, West Bengsl

HDB FINANCIAL SERVICES LIMITED ozl TR lipp (w3
L} HDB ; -, PRpteg Seepuuiypar ey sl W) 063 SETIN 137 (F
THE SARFAES!ACT, 2062

| DATE: 26.08.2928

AT fomuas s fafvames urfereror

Airports Economic Regulatory
Authority of India (AERA)

Hd W/Government of India
3" Floor, Udaan Bhawan, Safdarjung Airport,
New Delhi — 110003, Ph.: 011-24695044

PUBLIC NOTICE

STAKEHOLDERS' CONSULTATION MEETING
FOR FORMULATION OF PERFORMANCE
STANDARDS OF MAJOR AIRPORTS
RELATING TO QUALITY, CONTINUITY AND
RELIABILITY OF SERVICE AND
ASSOCIATED ACTIVITIES

Ministry of Civil Aviation in accordance with the provision
of Section 51(2) (f) of the AERA Act, 2008, is in the process of
formulating Rules for Performance Standards of Major Airports
Relating to Quality, Continuity and Reliability of Service and
Associated Activities. In this regard, Airports Economic
Regulatory Authority of India (AERA) has issued a Consultation
Paper No. 03/2025-26 on 18.08.2025, containing the proposed
Performance Standards including monitoring mechanism
thereof (which is available on AERA website at URL
https://aera.gov.in).

The various proposals contained in the Consultation Paper,
are put forth for Stakeholders' Consultation. A Stakeholders
Consultation Meeting in hybrid mode (Physical/Online) in this
regard is scheduled on 10th September, 2025 at 01:30 PM at:

Indian Aviation Academy,
Vasant Kunj, New Delhi-110070.
All stakeholders like Operators,

Passengers/Passeng Associations, General Public, Industry
Associations/Bodies, Independent Service providers for Cargo,

Airport Airlines,

Ground Handing Fuel Farm etc., are requested to join the said
meeting and give their valuable suggestions/comments/views on
the aforesaid Consultation Paper for Formulation of
Performance Standards of Major Airports Relating to Quality,
Continuity and Reliability of Service and Associated Activities.

For participants wishing to join online, the link will be
avaliable on AERA website (https://aera.gov.in) before the
Stakeholders meeting under Tab '""News and Announcements''.

Sd/-

CBC 03112/12/0007/2526 Secretary, AERA

; Below Mentorss Borpsen, Co-Bormeass b Guanniors Howe Acalsd LoandS) Faclifye) From HDE

FINANCIAL SERVICES LINNTED, 8y Morigagng Your Immovatils Properties [Securies) Tou Have Nol
Mairisned Your Foencsl Dscoine And Defpulisd In Repayment of The Same. Conseguerd To Voir
Ditauity Yeour Loans Wers Classfied As Mon-Pedoming Assets A Yoo To Avsl The Sad LoandS) Along
iith Thie Lindertping Securty Interes! Comated In Bespect of The Secuntes P Repayment of The Same
The HDB Has Right For The Recovery of The Quistanding Dues. Now ksusd Demand Notice Urder
Baction 1371 O The Secuitzaion And Recormisuchon O Fnandal Asiel And Enlorcaimant of Sedurty
it A, DOLE (The Act). Thee Coonteis of Which A Being Publighbd Heeswith &8 Por Soction 132)
o The Act Raad With Rule X1) of The Securtly inleree! (Enlorooment] Rules, 007 A and By Wy o
Ahprain Servce Uson You, Duinils of The Bornowsrs, Co-Borowen, Guarsnon, Becurbes, Oulxisnding
Dues, Dempnd Motios Sent Undar Sechion 1307) And Amoun] Claimsd Thees Lnder &g (ver [Baiow -

1 | Nama of The Borrowsr & Co-Barmowers WE Shive Enterprises A1 175 Pupubyr Rosd Po
Banadon) Kolkobs- TI0OTD And Ned A2 375 Pipulor Regant Par South 24 Paimganas Koluits
TOO0T . Raghberdr Kumar, Rilam Singh And Lalts Singh Al 378 Peer Pukur Road Kolksts-
TOOOTO Losn Account Mumber. 2583800 Delnils OFf Loan Sanction Re 3000000 (Rupoes
Thirty Lakhs Only) By Loan Account Nusnber ESB3800, Dweiails OF Securiims- Al Thai Land
Rlaprivey At 2 Cofinke. & Chittsciss Aag 18 59 Fi Togethes With Sanacturs Standing Thasson
Fomming Part Of Dag ko 146001738 Urcler Khubias Mo, 1008 i Mouza Besaon Under P 5 Regant
Park In The Digincl South 24 Parganas. Municipal Ward No. 113 Whin The Limits OFf Rolkaia
Municipsl Corporstion And Tha Same 15 Butied And Boanded As Follows: Borth- Ciao Mo 1460,
Eauth- Land Of Senl Madwr Karmaiar, East- Land Under Diag Mo 1673, West- 4 Feat Long And
B Fenl Wide Comnmon Pastagettes Deed Was Regislrad Belore The Dffice OF Adss Alpone Ared
Recomed In s Book Mo 1, Volume Ma. 66 Peges 242 To 248 Az Bang MNo. 3085 For The Year
1290 NPA Diste- 03-Dec-2007, Demand Notice: Diaie- 02 062025, Claim Amour- Re. 73,88, 126 18-
(Rupses Twenty Theee Lakhs Forfy-Mine Thousand One Hundred Twenty Six And Paiss
Eightesn Oy} Az On 21008305 with Future Contachus! interest Til Acus! Resizsiion Topether
Wit incodental Expenses. Cot dnd Charmss Eie

Plaase Hote Thal, You Are ProhibSied Uindet The A From Translering The Abowe Refered Securlyies
By Way of Aay Maans, Whatsoswer Wihoa! The Prior Writlen Consend of HDE. Any Peson Wha
Comiravenes or Abeis Coniraveniion of The Proweions of The Sad Ag or Ruies lace Thees Uindesr, Shall
Be Labie To imgrisonmeni andior Peraly s Provicied Under The Act Furher  Vou Fadiesd To hisks The
Paymarl of HDE Ay Aloresaid Hdb Shall Procesd Againsl The Above Relermed Secum Securilyle)
inder Saction 154) OF The Ad And Anpicable Hulss. Entrady A1 Your Hmk Az T The Lol &nd
Consequances. Bormowes'Co-Borowers Morgagors Aflertion |s Invifed To Provisons Of Subseciion
{8 Of Sction T3 OF The Act, s Respect OF Time Availstle. To Ragesm The Secured Asseti. For Any
Dy Arvd Soflierman Panse Coract MR BIDYUT MAJUSIDAR: R00T1TTT46 OR ME. PUIA SUR
LATMARBTALAGHOBFS. COM HDE FINANCIAL SERVICES LIMITED

PLACE: ROLKATA FOR #08 FINANCIAL SERVICES LIMITED
AUTHOURISED OFFICER

WILLIAMSON MAGOR & CO. LIMITED
CiN: LOT132WB1848PLCOY 7715
Reg. Offica; Four Mangose Lane
Surendra Mohan Ghosh Sarani, Kolkata - 700001
Telephone: 033-2210-1221, 2245-9434/35, Fax: 033-2248 6265
E-mall: adminisiraiorn@willamsonmagor.in, Website: www.wmbea.com

INFORMATION REGARDING 74™ ANNUAL GENERAL MEETING

Members are hereby informed that the 74" Annual General Meeting
[FAGM") of M/s Williamson Magor & Co. Limited {"the Company®) will
be held through Video Conferencing / Other Audio Visual Means
("VC / DAVM") on Wednesday, the 24™ day of September, 2025 at
3:00 PM. IST, in compiiance with all the applicable provisions of the
Companias Act, 2013 and the Rules made thereunder and the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015
(Listing Regulations’), read with Circulars issued by the Ministry of
Corporate Affairs and the Securities and Exchange Board of India
(SEBI) allowing companies to hold the AGM through VC/OAVM 1o
transact the business that will be set forth in the Notice of the AGM
and dispensing of with the requirement of printing and sending
physical copéees of annual report. The registered office of the Company
shall be deemed to be the venue of the AGM. The process of
pariicipation will be provided in the notice of the AGM,

in terms of Section 108 of the Act read with Rule 20 of the Companies
(Managemen! and Administration) Rules, 2014, the Resolutions for
consideration at the 74™ AGM will be transacted through remote
e-voting (L.e., facility to casl vote prior 1o AGM) and also e-voting
during the AGM, for which purposa, the senvices of National Depository
Services Limited (NSDL) have been engaged by tha Company.

in conformity with the applicable regulatory requirements, the Notice
of the 74" AGM and the Repon and Accounts 2025 will ba sant only
through electronic mode to those members who have registered
their emall addresses with the Company or with ils daposilories.
AGM Notice and Report and Accounts 2025 will also be availlable on
the Company's website www.wmiea.com as well as on the website
of the Stock Exchanges, whare the Company shares are listed, viz,
(www. bseindia.com), (www.nseindia.com), and (www.cse-India.com)
and on the website of NSDL at https:/'www.evoting.nsdl.com.

Mambears who have nol registerad their emaill addresses and wish
1o participate in the AGM or cast thedr votas through remote e-voling
prior to the AGM or through e-voting during the AGM are requested
o register the same al the earliest:

a} For Physical shareholders - Members are requested 1o visil
the ink: hitps://'www.mdpl.in/'updates/ISA-1.pd! and submit
duly filled form for updating their KYC details (If not already
submitted) 1o our Registrars and Share Transfer Agents |.e,,
Maheshwarl Datamatics Private Limited, Unit: Williamson Magor
& Co. Limited, 23 R. N. Mukherjee Road, Kolkata - 700001

For Demat shareholders - With respactive dapository participants,
mentioning thair DP ID & Client ID or Folio Number,
Alternatively, Members may send an &-mail request 1o
evoting@nsdl.com for obtaining user ID and password by providing
the requisite details, as the case may ba, Membars who have already
registered their emaill addresses are requested to get their emall
addresses updated/validated with their Depository Participants/the
Company's ATA

The instructions for joining the 74" AGM through VC/OAVYM and the
process of e-voting (including the manner in which Members holding
shares in physical form or who have not registered their e-mail
address can cast their vote through e-voting), will form part of the
MNotfice. which will be sent to the shareholders in accordance with
the applicable laws on their registered email id in due course.

For Williamson Magor & Co. Lid.

b)

Sd/-

Sk Javed Akhtar

Place : Kolkata Company Secretary
Date : 25" August, 2025 M.No. A24637

FORM A

PUBLIC ANNDUNCEMENT

(Regulaton 14 of tha Insolvency and Bankrupicy Board of India {voluntary Liguidaton Process)
Reguiabions. 2017)

FOR THE ATTENTION OF THE ETAKEHOLDERS {F ARAGYA HEALTH CARE PRIVATE
LIMITED

1. |Mameof Corporate Parson

2 | Date of Incorparation of Compaoraie Pemson

| Etﬁl.'l‘nri'ly umdear which qur;ﬁwg
|I'¥EDFﬂﬂI’E1.Eﬂ'HEQ!’3|EIEld

d. |Corporete lgenbty MumbedLimited Lishilily
Identity Mumiar of Corporate Person

4 |Address of the: Registered  Office and
Principal Otfica (il any ) of Compansie Person

Aragya Health Care Private Limitad
1ROTIA0TS
ROC (Kalkata)

UT400WB2015PTC204994

10, Cinema Howse Lane, Krishnagar, Ward
Moo 18, Bobwah Nadia, Krshnanasgar -
741103, West Bangal, india

25h Adgust, 2025

[

Liguidation Commencemeni date of
Corporate Person
Marre, Address. Emad address, Telaphane

Burmisar and the Ragistraton Mumber of the
Ligudater

i

Vighnuw Kumar Tedsyan

Fagistration Wo: IBRUIPA-00109-
PRA42R2DI% 212625

Address: &, Jawsheral Mehru FRoad,
Siddha Esplanade, Room Mo-1607,
koahata - 700013, West Baagal

Emall 14! fulsyanvkdigmall com,
aragyahealhcamli@gmail com
Mizhlle Mo, BB31054180, 3163254180

2th September, 2025

Mobice is hersby given that the Aragya Health Care Private Limited has commenced
soluntary liguidatuon on 25th August, 2025,

The stakenaldars of Aragya Health Care Private Limited are hersby caled upeda bo sabimt a
prood of their claims, on or belore 24th September, 2025, to the liquidator &t the address
menboned against itmm T

The financial crediors shall submit thalr proof of claims by electronic means onby. All other
stakehoddars may submit the proof of claims in person, by post or by electronic maans
Subemission of fatse or mislasdmg proofs of claim shall atiract penaities.

4. |LaskDabetor Submssionol Ciaims

Sdi-
Vishnu Kumar Tulsyan

Liguidabor

Aragya Health Care Private Limited

Fegn. Moz IBBINPA-G0INE-PO1 42620 19- 20E0M 2525
AFA: AL 2E2R02ME I 23507373 Gld uplo 31122025

Flaca - Kokata
D © 06 {d 025

Call;

\ For All Advertisement Bookin
\

Date : Z5.08.2025, Place : Kolkats

Chief Manager & Authorized Officer, Bank of Maharashira, Kolkata

epaperfinancialexpressicomgp @ @

Kolkata
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